
 

   26.  25.11.2019  As requested by the learned counsel for the State, list 

this matter tomorrow (26.11.2019).   

   

   

     

  

 

 

 

 

 

 

AKK          

SUO MOTU W.P.(C) No.1273 of 2014 

.��..........���� 
( K.S. Jhaveri ) 
Chief Justice 

 

 
������.��.. 
(K.R. Mohapatra ) 

Judge 

 


